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Strike by the employees of public sector
undertakings

706. SHRI MAHENDRA PRASAD; DR. RATNAKAR
PANDEY:

SHRI MURLIDHAR CHAN-DRAKANT
BHANDARE:

Will the Minister of LABOUR be pleased
to state:

(a) whether the employees of the public
sector undertakings including Banks and LIC
had gone on a token strike on January 21,
1987;

(b) if so, what were the demands of the
public sector employees; and

(c) what is Government's reaction

thereto?

THE MINISTER OF STATE OF THE
MINISTRY OF LABOUR (SHRI P. A.
SANGHA): (a) and (b) Some of the
employees of the public sector undertakings
including the Banks and the L-IO. had gone on
a day's token strike on January 21, 1987 to
protest, among others, against (i) Privatisation
of the public sector; (ii)) Entry of multi-
nationals and monopolies in the spheVe of
activities of public sector; (hi) Import of
technology and goods detrimental to
indigenous development; (iv)
Modernisation/computerisation without
involving trade unions; (V) Linking of
wages with



